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(b) whether it is also a fact that the
firm's contention was accepted by the
arbitration and the Railways were
made to pay Rs. 80,000; and

(c) if so, whether Government have
made any departmental inquiry into
the disappearance of the waste cotton
stock; if so result thereof and the ac-
tion taken by Government in the mat-
ter?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No supply was made
by Kanpur firm to Liluah in 1976 and
as such the question of informing them
in 1981 does not arise. i

(b) and (c¢) Do not arise.

Number of Persons killed in unreserved
compariments in Agra Train Accident

1879. SHRI G. NARASIMHA
REDDY:

SHRI SATYANARAYAN
JATIA:

53HRI BHEEKHABHAIL

Will {he Minister of RAILWAYS be
pleased to gstate:

(a) whether identity of the persons
killed in the Dakshin Express train
accident on 27th January, 1982 near
Agra could be established;

(b) whether it is a fact that a majo-
rity of the dead were poor people who
were travelling in the RMS coach;

{¢) whether it is also a fact that in
the past compensation had mostly gone
to persons who were travelling in re-
served compartments; and

(d) if so, what steps are being taken
to give the same benefit to passengers
travelling by unreserved compart-
ments?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-

LIKARJUN): (a) Of the 64 persons
killeq in the accident,
been identified.

53 have go far

(b) No.

(¢) and (d), Compensation is paid in
respect of all bonafide passengers.
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